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th e  law of inheritance of Land? Sec
ondly, w hether the allotm ent of land 
to  landless persons has no minimum 
so as to  ensure tha t the holdings are 
economic and viable and not m arginal 
o r less than m arginal?

SHRI ANNASAHEB P. SHINDE: 
As I have m entioned earlier, it is tru e  
th a t m arginal units are very large in 
th is  country, t c., almost 50 per cent 
of operational holdings are below one 
hectare or so. This was the position 
even in  the past, though the num ber 
is increasing because of inheritance 
laws, as pointed out by the  hon. Mem
ber; hut it  is very difficult to bring  
about a legislation to  change the in 
heritan ce  laws and not to allow th e  
sharing of land, if there are 2  or 3 
brothers, because the em ployment 
opportunities in  o ther sectors are very  
limited. But G overnm ent are aw are 
of this position.
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THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) to
(c). A  statem ent is la id  on th e  Table 
of the House.

Statem ent

(*t) to (c). Yes, Sir. An experts 
(’umimttee has been set up  fo r th e  
preservation of A janta m urals. T he 
expenditure incurred fo r the  non-ofltl- 
cial members on the com m ittee so fa r  
is Rs. 2712/-.

The suggestions made by  th e  com
m ittee are:

(1) To collect data on hum idity, 
tem perature and m oisture in  
the plaster to  decide if a ir- 
conditioning of the caves is 
necessary for the preservation 
of the  murals.

(2) To cover the floors of the 
painted caves w ith  rubber 
m atting to minimise the dust 
nuisance.

(3) To provide new type of elec
tric  lamps w hich -will not 
generate heat or cause damage 
to the  murals.

(4) To provide a low railing  along 
the side walls to keep visitors 
away from  the painted sur
face and to prevent any phy
sical damage to the murals.

(5) To provide curtains in fron t 
of the painted caves to  pro
tect the m urals in the veran
dah, from  splashes of ra in 
water.

(6) To close all the openings of 
the painte^ caves w ith  fram 
ed wire-m csh to prevent 
en try  of bat? inside.

(7) To seal up the leakage points 
in the  root of the verandah of 
Cave 17.

(8) To try  various solvents and 
chemicals to remove th e  chal
kiness from  the  surface of the 
m urals.

(9) To com bat th e  activities of 
insects, th e  Cave 11 be fum i
gated as an  experim ental m ea
sure.
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A ll these suggestions have been  im 
p lem en ted . W orks in  respect o f th e  
item s 8 and  9 a re  in  progress.
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W hy should th e  G overnm ent give 
th e  expend itu re  on the  non-official 
m em bers of th e  C om m ittee9 In  ques
tion fb ) t the  in form ation  asked fo r  is: 
“ if so, th e  expend itu re  in cu rred  so fa r  
o n  th is  C o m m ittee” (In te rru p tio n s)-
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P R O F  S TSRJRUL HASAN The 
C om m ittee consists of a num ber of 
G overnm ent officials and some non
officials. So fa r  as the  G overnm ent

■ officials are concerned they  are  w hole 
tim e servants of the  G overnm ent, do
ing  som ething else. Thf*y go and 
ren d e r technical advice Sometimes, 
th e y  go as a p a r t ol th e ir  norm al 
duties. They m ay be trave lling  to  2 
or 3 places; and they m ay trav e l here 
also; and  it w ould be very  difficult 
fo r m e to  say exactly  as to  how m uch 
of th a t com ponent is then- B u t if  the 
hon. M em ber is m ore in terested  ii? 
know ing the o th er p a r t  of th e in fo r
m ation, I  have a suggestion It, ins
tead  of answ ering  th a t query , I  can 
give th e  to ta l am ount th a t has been 
expended  d u ring  th e  la s t 3 years on 
m ain ta in ing  the  caves, I  am  w illing  U* 
do  so.
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ME. SPEA KER: T hat is p a r t  o f  
ano ther question.

SHRI M. C. DAG A: If  th e  M inister 
is no t p repared  (In terrup tions) . . . .

MR. SPEAKER; I t is th e  job  of th e  
C hair to decide as to w hat question  it  
w ill ask the M inister to answer. 
P lease ask the  question.

SHRI N. K. P. SALVE: M r. D aga’s
question is an  unequivocal one. ( In
te rrup tions) .

MR, SPEAKER: He has explained 
the  position. I  had asked the  M inister 
abou t p a rt (b) of th e  question, to  
w hich th e  hon M em ber h ad  referred . 
The M inister explained th a t such-and- 
such w as the expend itu re  on non-offi- 
o a ls  and th a t th e re  w ere  difficulties in  
giving the am ount of expend itu re  in 
regard  to  the  orthers. I  am  te lling  th e  
hon. M em ber th a t if he has any m ore 
questions, he ahould pu t them , instead 
of going into the  rep ly  th a t has a l
ready  been given.

SHRI N. K. P. SALVE- A re you 
satisfied w ith  th e  M inister's answ er?

MR SPEAKER- 1 am quite  satisfied 
about p a r t Cb).
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SHRI H N. MUKERJEE: I  under
stand this Committee had been set 
up in 1971. Do I take it th a t an ex
pert committee, is appointed for a 
veiy  specific job, to suggest some 
long-term  activities in order to reno
vate a very im portant treasure of 
o’it country’s legacy, and that Com
m ittee goes on hanging fire and con
tinues to act, or ceases to act, and in 
the mean tim e the M inister is not in 
a position to  tell us exactly when 
this job of renovation of our relics 
would be completed to the extent that 
we expect a t any particular moment?

PROF S NURUL HASAN: I  am 
very glad th a t the hon. M ember has 
asked a very specific question. The 
expert committee was first consti
tuted in 1971 and then it was recons
tituted w ith the addition of some 
more members in November 1973. The 
Committee w ent into the whole 
m atter and then m ade a num ber of 
specific suggestions. Those sugges
tions were accepted by Government 
and action on seven of the recommen
dations was completed. Regarding 
the other two, these are more or less

continuing things; they  w ill take  •* 
very long time. The hon. Member, t  
believe, is aware of the fact th a t 
th o e  are a large num ber of caves and 
the type of w ork th a t is being done 
to kill all the insects and to remove 
w hat appears to be chalkiness is a  
long term  process. Therefore, th a t 
work was undertaken. B ut we 
thought tha t in a m atter like th is we 
could not take any risks and go only 
bv the opinion of our own experts, 
because they are w orld’s inheritance. 
So, we invited one foreign expert in 
March 1975. T hat foreign expert 
examined the w ork th a t was done 
and generally supported w hatever 
the Indian experts have said, but 
made a few  other suggestions re 
garding the  cleaning of some of the 
paintings and the looking after of 
some of the holes th a t had crept in. 
Further, he also suggested tha t the 
way we w ere collecting data, we 
w ere rig h t in collecting data on tem 
perature, hum idity and so on. and this 
work should be continued. Therefore, 
in December last year, at the invi
tation of the Government of India two 
expei tg sent by the UNESCO c^nie, 
they stayed here for about a week 
and they w ent through it in ?reat 
detail and they generally supported 
the recommendations. But the ques
tion of cleaning up of the surface of 
some of th« painting is a long-term  
thing and it would be necessary to 
have continuous expert supervision to 
keep on assessing w hether the  work" 
that is being done is being done pro
perty  or not, or w hether in the light 
of new  technological developm ents 
any changes there in are required.

SHRI S M. BANERJEE: We are
proud to have such paintings in our 
caves but it is the greatest tragedy 
tha t some of the paintings a re  fading 
away. I  would like to  know  w hether 
some artists, either from  th is country 
or abroad, have been associated w ith 
this Committee to suggest renovation 
of the caves, especially those pain t
ings which are fading away, so th a t
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th ey  could possibly be  rep roduced  or 
-made to  rem a in  as th ey  are.

PRO F. S. N URUL H ASAN: I
w ould  like to  assure th e  H ouse th a t  
th e re  is no fad ing  away. I  h av e  satis
fied m yself. I  w en t th ro u g h  and  
exam ined  the  section of th e  pain ting  
th rough  a m icroscope m yself. These 
p igm ents a re  of inorganic m ateria l, 
m a in ly  from  setone m ateria l, 
an d  therefore, in  sp ite  of light, 
m oistu re  and  a ll th e  ravages of tim e, 
th e  p igm ent itse lf in  m ost cases h as  
rem ained  to ta lly  in  tac t. In  a  few  
places, some pieces have d isappeared 
over a period  of centuries, b u t th e re  
has been  no profess of fad ing  aw ay 
in  general. T he recen t UNESCO 
team  has suggested th a t som ething— 
i t  hag no t got an y th in g  to  do w ith  the 
figures—by  w ay  of resto ra tion  w o rk  
on th e  b o rder m igh t add to  the 
b ea u ty  and  value of th e  pain tings 
This is a very  im portan t recom m enda
tion, and  I  w ould like to  consult 
m ore ex p e rt opinion before I  o rder 
th a t th is  w ork  be undertaken .

W orld  B ank  A id fo r  R ura l P ro jec ts

*172. SHRI H. N M UKERJEE: Will 
th e  M inister of AGRICULTURE AND 
IRRIG A TIO N  be p leased to  sta te :

(a) w hether th e  W orld B ank  is 
going to  finance tw o ru ra l p ro jects in 
th e  country ; and

(b) if so, the  Iac ts thereof?

TH E M INISTER O F STATE IN  
TH E M INISTRY O F AGRICULTURE 
AND IRRIGATION (SH RI ANNA
SAHEB P. SH IN D E): (a) and (b ). No 
S ir.

SHRI H. N. M U KERJEE: I  though t 
th e  hon. M inister w ould  be  ab le to  
iden tify  th e  recen t re p o r t abou t th e  
W orld  B ank  loan to  som e Ind ian  
d a iry  pro jects in M adhya P radesh  
a n d  R a jasthan  to  w hich m y question  
-w as directed.

A nyw ay, in  v iew  of .a recen t re p o rt 
of the E stim ates C om m ittee th a t the  
W crld  B ank-assis ted  ag ricu ltu ra l 
c red it p ro jec ts  a re  v e ry  slow in  ope
ra tion  and  th a t G overnm ent should 
lay  dow n firm  physical tim e ta rg e ts  
and a tim e-bound  program m e fo r 
th e ir  im plem entation , m ay  I know  if, 
in  re la tio n  to  these  p a rtic u la r  p ro 
jects  and also generally , in  view  of 
th e  la rg e  nu m b er of W orld  B ank  
projects, G overnm ent is going to  tak e  
an y  steps in  th is  direction  of having  
a tim e-bound  program m e of im ple
m entation?

SHRI ANNASAHEB P. SHINDE: 
M ost of those projects, w h en  they  
a re  finalised, have some tim e-lim it, 
b u t th e  hon. M em ber’s suggestion is 
v ery  relevance, and  I agree w ith  him , 
th a t w hen  w e tak e  a la rge  am ount of 
loan for developm ent etc., th a t should 
be u tilised  as early  as possible. My 
M inistry  w ill ensure* th a t as fa r  as 
possible these pro jec ts go th rough  
according to  schedule.

SHRI H  N M U K ERJEE: In  view  
of th e  observation of th e  W orld Bank 
tram  them selves th a t our villages, 
like th e ir  coun terparts  in o ther 
countiies, are eager to  help  them 
selves if they  are given opportunities 
to  do so m ay I know  w hat exactly  
is the  m ethodology involved in so fa r  
as the  operation of W orld B ank  p r o 
jects of th is  sort are concerned, and 
how  fa r  th e  presence of W orld B ank 
delegations or rep resen ta tives of 
w h a tev er b ran d  m ilita tes against the  
evolution of genuine from -below  
developm ent of our own villages in i
tia tive  about im plem entation  of th e ir  
own -proiects? W hat is th e  n a tu re  r,t 
th e  W orld B ank involvem ent in the  
execution?

SHRI ANNASAHEB P . SHINDE: 
The pro jec ts a re  of d ifferent types. 
O ne category  is ex traction  of u n d er
ground  w ater, sinking of tubew ells 
etc., and w e give loans to  th e  ind i
v idua l fan n e rs . Then, th e re  a re  th e  
seed p ro jec t etc., p ro jec ts  fo r  pow er,




